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Tribes Organisations of Darjeeling Dis
trict regarding their demand for 
•mending S. 16<26) of the Income-tax 
Act, 1861 to remove the discrimina
tion between members of the Sche
duled Tribes mter-se; and

(b) if so, the reaction of Govern
ment thereon?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
K. R. GANESH): (a) Yes, Sir

(b) The Government does not consi
der it necessary to aznegd the income- 
tax Act on the lines suggested m the 
memorandum.
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